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NEW DELHI | THURSDAY, 23juty2026  Business Standard

FORM WO, INC-36
ursuat o Russ 30 3nd Rule 28 o1 the
b S DFC BANK
cipcrmes) i, 2 HDFC Bank Limited
e -
\nhmmﬂm[m:ﬂhﬂml%uf CIN:L
oo k2t o ol SYMBOLIC POSSESSION NOTICE
Wiharazs: the Authorisad Officer of HOFC Bank Limited {erstanie HOFC Limited having amaigamated wif HOFC Bark Limited by
o e nter of Z10 ZAG EXPORTS PRIVATE | | yirtue af & Scham of Amuagamalion npproved by Hontle NCLT-Mumbai vide order dated 17t Marth 2023) (HDFC), under the
el (CIN: mwm Sacurtisaton Aad Reconstruchon of Financia Assats and Enforcement of Security Interest Act, 2002 (‘sakd Act’) and in exercise of
e e o b s O corfermd ' read wift Rule 3of Rules. 2002 istwed Demand Notices

NOTICE ﬁulm g o o
ithal the oman progosat o make an =5
sgtnon 0 e o, G o

PO {12)

unider Section 13 (2) of tha said Ac, caiing upon the following bmnwts)f Legal Heir(s) arid Lagal Rapresentative(s) 1o pay the

€| | amounis mentioned against (her respeciive names ingeter wiih inierest [herean at e appiicable raies as merkioned in fha sad
b s

ol power,

of opuositon to the Regi
mnmr. Sorthem Regian. M ek of

Pt nunuml Mlyoeg;:gmnn cag
Complax. wiren fusteen
o Sapey oy o e ek
oo i ooy o Al Copary 3

Rules on e datts mentitnedabove.

S o oo Aot vk Sacton 3| 15T amaol Barr Custanding
1{5) of the Companies. Aﬂ 2013 iuumg e & o [ m
it v Offce
Company fom e Jsudcten o o 0 B (Rs) Noica
i o) b A0 G e Dot b 579,546/ DA04 2006 | 2007 3026 mm on Partof Plol No. 16 Wake Munsis Nagar
w)' fhe spocal rwsoluton a8 m'znozzm- B

e ey Gt Wt o o Compay i
ko 2025 a ot e Conry 25,01, 100 21042028 | 2007 20 mmm Picton Partof Knassia o, 52 VEiige,
change & Roginared O a1 o 2802 2008° Kargaina Barwly

it 6.02,005- 07042025 | 21107 2525, | Houseron Pict part ol Rimsara No. 583, Wozs Bark
ol e Camgany eyt a5 on 2B.02.2005° Caiory Tig. Moradabsas UP.
|21 portal (www. bﬂby g inyestor
cmmm sand Cost realisabon.
g Howerer. since he Borrowers | Legal Hers and Legd a0 eyt amcus e,
"rmillk“_ {Legal Heirsand L

ganeral thal the Authorised OScar's of HOFC tave than Symbolic Possession of the immovabln propery (o) / secured asset(s)|
described hetein above in exercise of powers conferred on himfihem under Section 13 (4) of the sald Acl mad with Rule & of the said

The Barowars / Lispa Hairs and Lagal Aepresentaiies mentanad hereinabora in paricuiar and the pubiic in genral ars tareby

cauiborsd nof 1o de with 1he

roperty(ien)/ and any deafings win ihe sad mmovable Propery|

305052, 454051, 454052 are disvictiva
Regionai Director, Northem Reglion. | o~ 2@73am- * 2473435, 30783990

. 2049044 204954,
In tha matter of sut-section (4) of Section 014, 15795127-15795146,
13 of Companies Act. 2013 and clause | [15795147.15795186, 2391
(a) of subvre (5) of e 30 of the| [23814938, 23814939-23814048 of face

value 181~ each ndet follo No. BO00Z322
of SBF kel st . 14 ot o

an Kuma has been Los? o
ila md undersigried has / have
applied 10 the Company to lssue dipicats
umhmsfnr e 13id shares

1200 who has. iy clalty i tespieet
e 0 Tt Ml e 2 o
Regitrar, KRN TECHNOLOGES LTD,
Selenium Tower B, Plot 31-32, Gachibow,
Fioancial | Disret,

Comparies (incorparation) Rules, 2014
AND

In the matter of WS TAG GLOBAL,

CENTER OF EXCELLENCE PRIVATE

LIMITED having its Reg ca

at 2nd Floor, IE.F Centre, Parfiament |

Sansad Marg, Central Delhi,
New Delhi, Delhi, Indis, 110001,
faner

. Nanakramgud:
Notice is hareby given io ine Genaral 500032 wm-..m:

(Ragetns e & o wiess ronined HOFC,
For 16 ZAG EXPORTE PRNATELMIED | | Borroiars | Lgal Hekrs and Ll Represeniatves, alerton i invted 1 he proisicns of sutsaction (3 of secson 13 o the At b
SHUBHAM GUPTA
mn Oisions Date : 21072026, Place: BaraillyMoradabad F“"":": Barkk Luhmm
|Date: 220712006 Piace: Now Deb| Frage Offos HOFG Bk House, Sanaet Baps e, Lowes Parel (W] Mumees-$00 020
Form No. NC.2E NOTICE OMAX AUTOS LIMITED
[Pursuant to Rule 30 of Companies | |Notce & hershy gien that 570 Emily| | oy ypyonimissspreazsas
(Incorporation) Rues, 2014) Shores, bearing Certifcme Ho. AWK || g ol o 820, Institations ! svéa, S e i
Belore the Canral Govemment, | |1124136 57247, 94081, 303081 Fassante showt Pilommanns

FORM NO. URC-2

Advertisement giving sotice abogt
mmudmmdmm
nection 374(b) of Act, 2013 and
rule 4(1) of the Companies (Anthorised to Register) Rales, 2014]

Nanlce is herety given that in pursusnce of sub-section (2) of section
366 f the Companies Act, 2013, an applicatin has beest miade ) the
Regisirar a1 Regisirar of (nmiumn Harvana, ihat *TRIDENT
ROMANO REALTY LLP® AAR-IT06)" 3 Limited Liability
Parterahip may be registcred wnder Part | of Chapter XXT of the
Companies Act 2013, an & company Hmitéd by shares with the fame
TRIDENT ROMANO REALTY PRIVATE LIMITED.

‘The principal objocts of the company are as follows:

To carry wn the busless of all phe eeal essate developaent ks bies
anil 1o conniruct a1 mriage and develop the immovable staes

A copy of the deut memorindum und drticles of asocinion of the
propused company may be inpested a1 the reghtered office a1 4h
Floor, DLF Square, DLF Phate Il Jaduranda Marg. Guiigram.
Haryana, Iodia. 122002

e usehy ghvet it sy reion secting o s aploninn
Registrar at

iy & communleate el objection in wiiting Lo e
l.-tm of comm-
Aﬂhh'lm).mﬁa.ﬁ.'l.!, Sector 5, IMT Manesar, District
, Pin Code- 122050, within twouty-ane (21 days

(Haryana),
froen the dain of pablication of this potice, with 3 copy 10 the cammpany
al bt tegistered olfice

Ditod dhis 237 day of July 026 ame of
For and an behalf of

Trident Romano Realty LLE

1. Raiv Goel (Designated Partner)

2, Varsha Choudbary (Designated Parter)

SRF Limited
Reghutered Address: The Calleta, DLF My Vil Uit No. 236 & 237 Znd Floor,
Mair Phice. Mavor Vil Pl | Fans, New Dels ust Delia L IN (10071

NOTICE i hery givee tha he cenice for the andermersionel st of the

< arieficancs. Any person i -rupw e o -hu
Sl v chaar il 1 oy -7 egatems] 0y Wb 13 Qg fea i de
e compum will prscead o (st diaplicate cormicais wahou fisth inimgion.

Narmeis) of the Fall Number & | Certifieate | Distinctive Numbers
security holders) | Number | Facevalue | Numbers
Wl Securities.
SRPRHTGT | 750 Ty TOTRROE TSRS
Stuwe & Face 97342909716,
Vilug of T
T 10ach

Phace:: il

Execu
Soil Investi
Road Construc

1eel
Division,
tment, Ranchi

nt Nof
Letter of Invitation (LOI) No.- 05/2026-27
1" Call
National Bidding

eTender Rel No— RCIUSIDVAP/RAN/ 05 /2026-27 Date:-17.07.2026
Executive Engineer, Soil Investigation Division, RCO, Ranchi has been
assigned thie work of Consultancy Services for the Preparation of Detailed
Project Report for canstruction of Naya More 1o ARM Office Bokaro via
Dugal Gate under road division Bolkaro including new proposal of culverts,
bridges, ROBs, RUBs, complute Land acquisition plan including awnership
details all complete s per latest guidelines, Resewlement and
Rehabilitation proposals , Forest Diversion propesal and Utility Shifting
propasal in detalls etc under Bokaro District In  the State of

Iharkhand, total tentative length -08.15 km)
Proposals are hereby invited from efigible Consultants for the

‘Sector-32, Gurugram-122601
Phione: +91-1264343000 Fax: +91-124. 2530016
NQTICE
SPECIAL WINDOW FOR TRANSFER AND DEMATERIALISATION (DEMAT)
Pleass noin fat. pursuent o SEBI Ciradsr No. HOGBMH1(ZZ026-MIRSE-

PODIN/ITE0/2026 dated January 30, 2026 ('SEBI Circular™), 4 Spectal Window for te
fraater fnd dematerssismton of physical shares shall remain opsn untl February 04,
0.

“This facilly in available (& investons who purchased physical shares of Omax Autos|
Tha Company”) e (o April 01, 2018, and whose shares wers sither,

+ ol praviously lodged with e Gompany o s Registrar and Share Transfer
Agend (RN forransiercr

v lodgedfor

d o submil
nﬂmu\m docwments, mnw-tamm I the ATA. Upm successhul mmum

manth from ﬂlt date else the
praceed talsiue dw!mrmnk.lln

Public that the company propases 1o

The undersigned being e Auiansed Officer, under lm e ol the
Securitisation and Reconstruction ol Financial Aﬂcll Enforcemant of
Security Interest Act, 2002, of ManiBhavnam Home:

Lmitad having ity Registared Offiae at 2nd Floor, N-2 swn Extengion Bart-1,
Neew Deli-110048, (hereinafler relered to as "MBHF®), which has duly bean
Authonsad by the Caniral rmont, vide a nafification dated 17.06.2021, 1o
o tresio 5 a Financial Institution, for the purposes of the “Tha Sacuritkation
ant) Reconstruction of Financial Assets snd Enforcemant of Security Interast
Act, 2002, hersty issue you the following natice -

Fm and Address of Borrower/Go-BorrowariGuarantor: 1. Mrs. Kamilesh
Wio Mahender H No- 110, Vilage Mohana, Hr Peirol Pump, Ballabgarh
Haryana- 121004, (Barrawer No. 1) 2. Mr. Sonu Sto Dharm Pal Hro-110
Vitage Matared, Ne Petral Purnp, Bafisbgars, Haryna- 121004, (Boreower No,
2) 3. Mrs. Maya Wia, Dham Pal b No- 110, Village Mohana, Nr Potrol Pump,

of Detailed Project Report for construction of Naya More to
ARM Office Bakaro via Dugal Gate under road division Bokaro including
new propasal of culverts, bridges, ROBs, AUBS, complete Land acquisition
plan including ownership details all :emulu:n a3 por latest puidofines;
and ion propasals , Forest DI

Utility Shifting proposa! i detalls atc under Bakaro Districtin the State ni
Iharkhand, [total tentative lenjth-08.15 km|

L The Letter of Invitation (LOI) ind Terms of Reference (ToR)

including posal (RF
‘portal ﬂlh!(psﬂlh.uihandleﬂdesgwm H!Ier Instruetion to
bidder under \u.
d rmm pa/ s.govin, The
consultants who dawnroud e REP docoment from the websta
quired ta pay the non- of Rs 5,000/ (Five
Thousand)

2 Asper the Departmental Letter no. - 4652(5) dated 06.10.2023,
cost of tender document and Earnest Maney Deposit will be
received In online mode only thiough &procurement portal

T/RTGS

Dl Naw Delni, Daihi, India, 110001 B ‘;,'.'_f"?" ""V“;g E""""

and on betulfof || 452 be dsnstiiicann
TAG OLOBAL CENTER OF | [Fecest ""“SW”‘" ! ri s "'"’
EXCELLENCE PRNAEU"@ :w mmwmsﬁm
e 2207 2026 AMAN RAJ KiaNNA | | SEEEATE T
Director | | Dirscter
Place: Dethi DfN: 01164066
D Z20772038 Place: Navw Duity

T. | Unaication commencemont date of| 21072028
corpoata debior
8, | Name and regisrabion numbe of iho
inscivency peofessiona acting as|
Iquidalor
9, [Address and E-mail uinmrm;lu
| s rogpatariad with the

[ Arikuyr Eiansal, Regn No - EBAVIPA-O0Y/ICAK
N-O0370V2021- 20221 3820

Office Address:- SCO &6, Seclor 47D,

munu.m HOUSING FINANCE LIMITED|

e: No. !W 189, 2nd Floor,
nnai-600015.

! 3 §i‘ All'\l&h &Eﬂ;ll
IE Tawr, 2nd Floer, 56 SUBhARD Road, Dehradun 248807 |
 detalls: TRM. M Rakosh Gupta 307382 #m
utwnmwxm&mlﬂ:‘m 1S

|SALEOF IMMOVABLE ASSETS
mwmwmmmww
ko possestion of e schechie

ITh undersigned. s of HHFL, fropeny

urckr Soction mumnmmsmt Pl ot rge & eved e Yl o sncured

ocpar ekcioa e e st -l icogh Pl e Eetiy
HAT

an'E

and

Stona ] Terms!
1. Sdewlb!mﬂw(m'lﬂﬂw on "AS iSWHEFE IS, "AS 1S WHAT 1S aid
ITHERE 1S basin.

the END 3, of theofer by HHFL mus
ool 25% of the sale comsceraion finchsive of (h intial 100 by the next working day.
4. Baince 75% of o sa comitertion must be md wiin 15 days of cordmabon of ssie
5 Fas o ek ot win gl imetoas st i akommlc krre of o

e sl 10%
6. 1 1#47L coes ol acanpl the ol e Il 108 dopesi i) b selunces munms
7. For tats sxceeding RS S000.000% e sucoesstil purchaser must remd 1% T0S wider|
{Seciion 144, of fhe income Tax Act. 8. The properly s sold with all exsing ad fitum|
emmrmm mmmvmuwwwwamﬂ HHFL shall not be msppnabla for any third
ol A

10 [Aderess and £-mal 12 be used for| Corresgonde: 3
| comesporidance wih the uidstor  {SCO 8687, dnd Fioor, Bank Squdee, Sect]
178, Chandigart 180017
I0:- cip Bgmad cam|
19._| Lusidete or subrmvssion of caims__|06,08 2028

Notice i hereby grven fhat the Naionssi Company Luw Tritunal, Chandigarh has ardersd the)

LIMITED ire horoby|
called upon 10 sum Mt claime Mhrwlmmunrlmwi,\amllqmi try
ackdress meribened agains! item Ne. 10. The finansial creditors shafl submit heir cains wilh
ot by skectmnic means ooly. All ier credisors may suamit the. ciims wih the proot in
person. by post o by elechsic memns. Submission of fatse of misieading proof of dlaims shall

atracs pariities Sdi
(Date: 23.07.202 ANKUR BANSAL
[Place: Chandigam it o matter of|

Liquidaor
Mis PAYTAIL CDIMERGE PRIVATE LIMITED)
Rogn. No. BEVIPA-DOHICALN-O0ITO021- 2022/

Whersas. the Authorized Offcer of the Anand Rt Global Finunce Limited, under the
Securtisation And Recopstruction of Fauncil Asskts snd Enforcensent of Seerty
Intereit ACL 002 {Act 54 of ) and in ewiercion of powers confrred under section

L3012} e with rule 1 of the v (Enfore 2002,
in table below, hereinaft nd Notica ) under

Section 1 2ot o Fenancal Assets und
of Securtty Interest Act, 2002 cafling upan the 3} (detail

Purchasar
oyt o e rcsty o chrs o el 1o HHFL mervon i g 5

specifically montian in table balow, hersinafear Borrowar (4] to repay (he amount

provicadby
i of choce tough onee poral. Sacred erﬂmu ot o ot 0 1t
responsble fot the any ilme comnacihiy sue ¥

ot flr cr carl a ixtn o ey masrd . shail only ba| ogel urther i
Miigh ‘oine elctione mode’ thivugh the wibsi o Nﬂ" of ‘with cawns and chiares and other fionies gayable (if
C1 IndinPi Lid, 12 ¥ ompars. purgmant snd/or reakzation

oy ARGFL within €0 ays. from the date of recaipt af tha Demani Notice (hereinaher

ko may crtact e Savie Proscer W C1 mmq Lid. g s coperaloofion =Pl
Mo 68, 0 P, Seckor- 4,

The oo (3] #ned Co-babirewes [3) bavieg Faled 1o by the Amount Due. i pitiee

Mobite No. 70BOBO446S, Email dolhi@ctindia com, Email; tn@clindia com,

Iy pacticatar
'

i
that Luken Symibolic g / dA

make applicalion 1o the Cenlral will P ihe dai i)  Haryana- 121004, {Borrower No. 3] Loan Alc Numbars/ Date: facillty as per Standard Operating Procedure (SOP) issued by
Government under section 13 of the ‘Secoptatoawilh o+ W"W'“ Tnmmmymumuwmmau! HLaanﬂunﬂB!ﬂmw 12,2023 Loan Availed: Ra 850,000/ Data of Information. Technology & e-Governance Department,
Companies Act, 2013 seeking| |Place:23.07.2026 Nameof the claimant Ginpuled cases or secuiies fhisl have besn iramaferad fo e tvestor Educaton and| | 13(2) Notice ; 11.67.2026 NPA Date: 08,06 2026 Amount 85 Por Sec. 13(2) Government of Iharkhand vide letter no- 120 dated 03.10.2023.
confirmation of alleration of the! = Pmeuunl‘-‘mmﬂ‘) m":-m l# ::{5.‘333 é-ﬂ'wlf‘uam Tan Lakh VHngm T:MM: "q'ruo 3. The consulting firm must have significant experience In handling
FORM =T " sntred Thity-thee Onfy) Mortgage jousse N i k
g;:‘:ﬁ;“.’: ol P 28 ¢l of avali s Spacial Wirdow iy cortac i Campany's Régisin] | neaa measuing 200 sq. Yards Part of Mustil No. 120, Kia No. 14, (7-13) :.m“f":;: (efrasnchure grojact Only thiest Biidess
e paneet o g i mwnmry (mmcwnl i and Sham Transfer Agent, MUFG Intime India Private Limited (Unit: Omax Autis| |siustod ol woka Mauja Mohra. Sub-Tohshi-Motina, Tohshi-Bsliabgarh, Lesloinpares iz Fyp o prefocts In Ay
eceral moetig held on 22.06.2075 | | Saor te ol Gorarmrant, Ragional | | 71281 C-101, Emoaaay 267, LBG Marg, Vikhrol West Mumbal - 400083, or| |hsvict Fenasiac, Hanvana, teson sl Tlertod to 36 (e Weld OO | | o Construction Deparsment, Gavernment of narkhand (GOI)
anatle” the mmm“m m:fng:mi’.*; sy eckar Marern og gt 4ol wwm oraty ¥ OtherArea invites proposal for the work mentioned in table through e
hamgsuegb:ﬂcmagun (Eompariol Tt 2048 ol Pl P e For Dmaz Autos Limited | |Name and Address of o-BorrowsrGuarantor: 1. Pravoon o it i
Any persor hmlmma-unw 1ok Kumari (Borrowar) Wio Sh. Brashampal Singh, Rio Chisk No B3, Khasra No :rﬁ:t:ﬁ?&wim‘;nt:?::vwnmlﬂn
1y pereon w ihelly et of SRR GHEWCAL AN Kann 1040, Raim Vistika Colory, Kasva Dadrl, Gautam Buddna. Nagar, Uitar Pradesh- . t
affected by the proposed change of tha || " AGARBATT WORKS PYY. LT0. o Te % 3707 2. (© 1) Sia Sn_Jagan Singh Ria Chak | |1 | Name OF Work H 2 Birte b ARALCAR ooy t1a
regisiered offce of the company may| | (G UTABSIOLISRIPTCMII2E) s L 3, Khasra No. 1040, R Vst Colony, Kasva Dadrl, Gautam Buddha |n:|:¢|u": w Mumlm‘ brid
dener sdhar on the MCA-2! ol Ofica 31 18, Floot. itar Pracesh- 204207 3. Kartar Singh (Co-borrower 2) St Sn. Mwas T et Lad it
(wwamca.gavin by fing investor , Ceentral Owiti, New Dolhl, Saniwas. Dogarpara, Baghps!, Khekra Baghpel, Ullar Paresh- >
complaint form. or case to be NOTICE b hareby W- ny| Alc Mumbersi Date: LPDOO0OO000E4R2/20 122022 Loan
525,000 Date of 13(2) Notice : 20 07 2026 NPA Date:
or send by regisieted post of histher | [1hel the C'lw\pwl Propot |wwm|zerhhwqmmmmamam Por Bac. 1
o 3(2) Notice: Rs. B72077.44/- (Ruposs Frvo,
objections supported by an afficavi| [FPESA %1% S Bl b mw‘muwmué%w Lo Seventy T Thasand Suvarty Sovan and Fory Four Paisa Oy
stating the nature of his'her intarest and | (15} af the Cumnnmﬂ ket 2013 nesking| PAYTAIL COMMERCE PRIVATE Mortgage Properties: F/ lesidential Plol afea measuring 200 =q. yos | |
grounds ol cppesition fo the Ragional | |confrmation o Mm o o TR oul of Chiak No, 893, mmm 1040, Situsted at Kastm Dadn, Near Colony | |13 | Tentative Lengih
B tinban ;lg":"a;mm;z’ o ey o 06 Do v ot PRTAL COMNERCE PRVTEGIITED. ] | o Vaika, Fargana & Tow Owi Dul. Sevaty Biath N UF:] 11| o Comien.s)
Wing, 2nd Floor, Pt Daendayal Emod“ m.“ﬁ"" |n‘§7:'2:w z Em of Incarporation of Comarata07.09.200 Under.- Eawt - Rasts 15 FL Wids. West - Other Plot, North - Khat of Mahendar | |4 t ot o] .',‘.’“"”f;“‘“*','“‘” “ Mm\rrﬂ\":\mmlbﬂlm- TFive
] : ; Pal, South - Flot of 8im & Mathan Singh st Money Peponi o
Antyodaya Bhawan (formerly ""W‘WJ""’ 25 et o Corenry st Maoney Tlopunsis Rs- 20,0000 (1
,wra; Brawan), CGO Complex, Hﬂlﬂ:’vm s 5 iy s e st 3 anfln under which cmwm Ragiserar o Cormpanes - Haryana Further with reasons, we helave hat you an evading the servios of demand n..mu n.C.fZ..J?TL.'."\ e
New Delh - 110003, within fourioen days | :’ % ErPoe "",M,.E,M,..R,,..mm dsblor s incorporated nblice, henca this publication of demang native, You are haraby called upon 1o As pes the Department Llter un65215)
of thé dats of publication of ths netice | {310 ] ..,ww paty MANIBHAVNAM HOME FINANCE INDIA PRIVATE LIMITED within | dated 06.10,262%, cost of tender docume
with a copy 10 the appacant company 31 || TaPorat "‘"""'-9’“""""""""""‘ Menicaion Me. of Corporsie Deblor poriod of 60 days of date of publication of this demand notica e aforesaid r-d“runmnﬂm? I;qmd: wilt b‘-mu'lmll
further [ntarest cidenta) expen erges il e anly thraueh v-pricurvinen
ils registered office al ihe address | |byeisied 6 |Addess of e g ofice Ol Ackiream: AKE, MPD Towat, 2m) fa-mm e e e gl VATE LMITE D [ b kac Abamiten by
| mantionad balow: rm;\:ﬂ-nlmmmmnm‘m: joud . Galf Coursa Rong, Sactor 43, Gurgaan,| allor siny of tho jon af Sec. 13(4) of the said m I i wm
sdiross and Foo,. DL Cortr, b Vst R, Mty : — UECE o 22002 AS agains| 38 or any ons or mom of I securod sseafs inclg fakng ﬂ“ e ,,,":.,J,:‘,’::}',,’,’,“fé,’,,j"m“& e
Parfiament Streel, Sansad Marg, Central c°35 6 |Date ol ciosurz of Insoivency|20 0720 [posreapibebla Further | Gavernanee Dypartment, Government ol

othar way Iha aforesaid sacured asasts. Please natn thal no further durﬂand

notcawIbESUAd by . 20,07 1026, Piace ; Haryana | Uttar Pradesh
officor, co India Private Limitod

| bru-umw letter mo- 120 dated

Maode of Thd Subnussion

Uit Timé "usmm.n =

200

der | Chief Erngineer (Communicarion) food
tin Deparict. floc. Eogic
vl 004

[

i _ K

€ Foginges, Soll Wesigiion
ROCD, Rangh Mob-

[t mwl Es &um_ith_L_ms_n
Wl e Tender shall be accepted

12| D ||nﬁl(m|l.1:| .|
of e-Procurement CFex

Fxccutive Eagineer
tigation Division,
PR 385410 (Road) 26-27 (D) Road c.,..,.?i:...‘ﬁ‘ni‘;‘.m‘m.... fanchi

FEDBANK

FEDBANK FINANCIAL SERVICES LTD.
Unit No.: 1101, 11th Floor, Cignus, Plot No. 71 A, Powai, Paspoli, Mumbai - 400087

DEMAND NOTICE

Loan Account No.
FEDNODILAPOS44535 &

q.um.-e undar the Demand Notice| doscried fwrein belaw in exerciun of powen
ed linder didvszction (8) of sectisn 13 of thie Securitiration And

of Financial Arsets andd Enforcemmnt of Sechrity interest Act, 2002 reod
with rule 8 of the Security Intorest [Enforcement] Rules, 3001 on - the date specifically

et oyckeiygicinga soi I Sl (Hslhe) orle N 141
icion sale, o T I et e com|
w\nmumgwmmmmmulummm adiaed o cnge
1L e. 10%

OFREE‘EFNE FRICE (s it o) ol o gaytie by ke bidrs et

The Bortower and Ca-borrownr (1) In particatar and th putlic in gureral (s ureby
eutionsd ot ko teal with the propeiti==/ the Secured Assats and amy dealings with the
Praperties / secured asiets wil be satject ta Yhe change f Anand Wath Glubat Financa

06, 12, [

fspecificalty togethes with
and fubure interest therean t e contractual rate of interest topether with costs

18, Tha|
mrmmmnwmmmmnm |xa}duwassmw

Tif Hevg) I the ot of piymment andsar realization
Dy ARGSL, The Sorower's attention b invitit to the prowlsions of sub-section (8) of
Section 110t th s,

Bartoir (3 Hame Address: Mfi. mwmm [Barrawer) Viliage Wariratimd. Shap o1

Nesar Maim Tsmga T Hisryans-123003. Rlio AL Flat No. b 216, Secand Fiosr,

Seacription of e ropary (Securs Asse)

ccnmtyciad on part of Pt Mo 10 having e €32 50 suore feot ca. 17,37 e ielers

uwmnuamnm 273 and e Kiviers N 1427, skusies at Shi Ganga Vihar|
Tobsi O

Govindgut,
amw»wmm beuded asbekw,
Landod omat persan
Way 20 Foatwids
d526Feat  PioiNo. 124
Part of Plol No. 110
Eght Lakhs Sicty Two thousand Eight|
m.wmmw(mpwnm.um
I
1
Barrowers Name: 1, My SHAHIAD, 2 Wrs SHAHRAS
EMD Deposition Last Dste 07 8 202611 1100 s
|Date/Time of E-Auction; 08.08.2026, 1100hrs-£300nm
'8id Increase Amount Rx

Y-
[Date: 24072020, Place: Dehradun __ Authorined Officar, Hinduja Housing Finance Limited|

il PO Caitgaon South City Destrlet - Gurgson: 172018
Co-bor Address: Mrs Nidhi M. Sachin Tangon. Flat Ko M -715,
sincond Floor, Orchig talane, South City 1L, Sector$1,00 Gurgaon Sauth City District -
Gurgaon- 122018

Ainount Ou s pat Gamand Ntios with furthar L

interes as applicabl 5,485,336 { One Crate | Vel Cutstanding

Fifty Four Lakhs Nlnmv Five Thousand Thee | EM| Ampunt Pending

Hundred Sistean only) pic otk [R5

Date of Demand Notice - 14/05/3026 el Chamges T4

Loan Agresment No : APPLOROI0ASS sigtice Charges 1100
A fiounce Charges 37,000

Datnaf Fossassion | 21 luly, 2026 Total Outstanding | 15,495,316

Froperty Address < Remdential Scoond Floor (WHN Anol Fgrts aod Car Paring) plot
g Nochk- 218 hailig 1 s 195 5o, il phrt o th Mo e Frfact
a1 Drdchl 1and, Stunted n Sector 1 10 e Revenias estate of Samasg St

Tehsh Woaiabid Dt Guragram Haryana- 173018, india. Boundaries - North * Flot
Ko M 213, Sauth: Rosd, East : Pot o 15, Wast: Plot No.- 217

Dute : 21 July, 2026 Anand Rathi Glabal Financs Limied
Place - Defhi Authorized Otficar

The bolow menicnod Bormomer and Co 1 Borowan’) Fancul Servioes Limind
it s Fei)an i e Lown. T i Lo i s becauso the Exrowars huve (il 1wy fm Loan amaurt. n i
132 ol of
) ‘Soction 13(7) s R 2002
o e el 1) gy e mou Dus aolice. | e of e 10 0 40 Die
1354} o
Wamber Bormwers. 121
S¢. | Hame of the Borrawar / Ca- Desaription of Secured Assets / Dt of Demand Notice
Me.| Borwars Propariy Holders Marigags Property Uis 13{2) & Total O
1 tha cass may bo.
ALL PIECE AND PARCEL OF PLOT | NPAGate: ST2020

NORTGAGED
NOC-1 GROUND ROCH. K¢ WO.1M3 C EADO(M».: |5(4!§ §a
WTRS PATEL GARDEN EXTEN NAJAFGRAH RO, KARROLA NHE Dﬂ?‘
110078 Boundod by East ~ GALIND 20 FT. Wst ~ ROAD 20 FT.

Demand Nofica Date | 7712028
mw-

?

2 RUMMAN RUNKNAN I5FT South - OTHERS PLOT m'y]llﬁlmmll-hlmlw (Rupees.
. One Crore Tws Lac Seventy
LA PRATAP S0 Thiny
(Co-
4 RAJENDR RAJENORY Twnty Thisa Lsc Forty Six Thousand Two
(Go~Borrower|
‘Loan Account No. ALL PIECE AND PARCEL OF MORTGAGED PROPERTY BEARING RIGHT | NPADsls:
2 FEDOLHLAPISINTA & 5I0E PORTICN 0F THE PROSERTY N CA 126 COMFRISING OF GROUND | Demang )
FLOGR, PRST FLOCR.SECOKDFLO0A AW TR0 FOOR YT 0CF | . 1213 (g o o Ty T
1. VN INTERHANIONAL (Barrower] | RIGHTS UPTO SKY BUILT UPDN LAND ADMEASURING 108 5Q YARDE 1E. | Lac Twenly Theee Thousand
2 ANURAG NAGPAL (Co - Bomower)| 52 256 THE AREAOF VIL CENOHY) Bk e Oul g 7001 L o
3. REKHA RANI (Co - Bormowsr] | KNOWN AS CANTONI 22114804/ (Rupess Two

MENT BOARD AREA) CH WARAINA NARAINA
WIHARNEW OELHI-10010.  BOUNDED AS FOLLOWS THAT 15 rr; BAY:

Crorn Twsaty Oe
FDMMNMIMFMM”M

EAST - ROAD, WEST GALI NORTH
PORTION.

REMAINNG Bt pes s Essi- mmﬂwm GALl rm:.:nupmm-mmmmmsm
Mexth- PACP NO CBI2T, St REMAINING PORTION Mine Only] in Loan Account
Wo. rsum.ﬂummr
Loan Accoun! No PIECE AND PARCEL OF MORTGAGED PROPERTY BEARING 740 | NPADate: M7/2028
: FEDOLHLAPIENNS & FEOGR Wt Bk RGHTS 70 USE A0 musrucl L TO THE LAST Bl s Doy WM
FEDDLHLAP STOREY 0S| £ Gn Crom Twenty
|vuuum Lmslsﬂnr.uru\mmrommm THE COMNON RIGHTS smmmrmnmu.-
Bormower] mm mf«"m AND GTHER COMMON FACILTES | Forty Four Oply) as on 6772026 Le. Rs.
1m4wu‘.c Borrower)| VEARING PROPERTYNG, 1360, PAST OF CLDPLOT WO 1, FHASRAND 776 | 109520201 (Rupsek Ora Croe Nine Lac Fifly
xslruarin AT VLUAGE MFRIBAD I TV ABADI us mu ro(m Voo Thousand Nine Hundred Twanty Oriy) in
RFRABAD ILLAGA 5 DELHS 110051, DELHL B Loan Account Wo. FEDOLHLAPSSIIE1S and Rs.
PROPERTY BF OTVERS, We - PAOVERTY O DTHERS - mmo 733024 Pupoon Seventaen Lac Ninaty Thraa
A5(GALI 1S FTWIDE] South-PROPERTY OF OTHERS. Twenty Four I Lean
o, FEDOLHLAPISISI
Thw borreeris] are horwiry acsiesd & comply wit) i Demang i

ublicaton togethér wit applicatin ritant a

pejran ho et o o

e vt Homower

rerwumemqpmwnnammumnmnwmam Fafia shas bu enifed 1 momrcioe af M righta unces mwn-dnmmm;
thermundor

o

ke paymisd, Feal
Pty

um-«

b s ¢ e Subsquant 1o e S of the sscusd

futhe Faaina
Thee aftertion of S Sonowests) & mwled 1o Secson 13(8) of the Act in nespect of kme avaiable %) rudeer ihe secunsd assats and Lirthur in Secson 13(13) of the Act, whennby P
esnansd dnposing o or y woy of sl sase o a0 e i

g

sty of e it pror and

The capy ol

Date: - 23-07-2026 Piace: - Dalhi

udl- (Authorized Officer) - Fedbank Financial Services Lid




ﬁ\_ﬂﬁﬂ@gé 72 feeelt | AR, 23 T 2026

WK 7. URC-2
vt afiFrm, 2013 3 3 X0 F - @ st dfte s g
[t sitfro, 201 # umn waEn an Al AR iy fige)
Fram, 2014 & i a0 & s A

g afan fin w § g afiifig 200 & e 30 B ) &
S 3 e AP Reret e (e, AAR-1706) TR D
it mft d Liability Partricsip) G TIRIER 370 AT
fi af it B R ] iR, Tt
st o0 & st et e A bl e ¥ e A o ez
feRfitte s ) by s

st g s o

ol v it e e e v o T T ST e an
P, syt s

) v & BT (Memorndum) W WA (Aicles of
Assnciation) T v iR fi v 1 S e e o Sflaen B s
wh

T, e T, B S, A A, oL
22002

iRy 2 o g b e & e i e stet o 20 el et g
SrfE o, o ane g i R SRR e gy B it et R
st e, S dfta 32 (e, MeA),

bl @ T
lm(ti_hwng,:
= W T e i

ﬁ:'!rhmm.
mhﬁn_w:nﬁmimm
Het gétai e e T )
wrey o Frerd e
win . 93 AW 2024
T 1. e

il
e A, 55, gt A, dws, fem,
e o, Farm ster e
whwwﬁmiwnv%m
xmm'{ltm«mmh

fawr fregm,
wwﬁd ﬂm':mmﬁv
wérait b

!’

R e A E‘! w&c

s wif swe 0002322 W e aadla
T AR T w10 W
% 570 g T, Frewe Fm O AR,

1124134, 57237, 98081, 305051,
305052, 484061, 454052 nun Ffe 3l
2473801 - 2473825, 307838042
2840044 - 2840054,
4160307 - 4161014, 15785127
15795148, 15766147 - 15705158

23814019 - 23814038, 23814030

23814048 £ 50 e # e o A
i Ve o e

v il s e

Fey v )
i herd e wd e el st w wd
= &, T e i e

iarhl 25 90 0 7 e R ol -uﬂ
oy mofr v o e

TS .,

ﬂml,maxaz_wm,m

| AR, RO

m 4 [ e, deas e e
sy ah we o) dfien ge e A
andra:  Fret FrfE doR

v 23,07 2026 =T W

&, Gw wt P servt i ma
R e § sty aft s e e
vk A e o e

T H. 6, 7 U 8, fTet-5, Wl aF, e e el - moso o

e e B e S o of el O b vt o i et it
fimies: 22 e, 2026 vy & A
TrEEe Tmr frow et
W 3 A e s e
ERIER/-

1. st iaw gl wiitan
2. @l Wl @aiia wideng

aul, irecen 3 ST T e o BRES & urige Aol 4 e
it sftiroferet i aftgftueer G gaPteim s Gl B weds ST (200

=t afit sa) @ Mwin ste sl fn ) mmr-ms@mfu-‘
Wik A ) @ s R m § T s w
v 41 for vt 4 e f wmutmwmmh- L
& R R i e SR X0z # 6R 13 TN 3
b st Py ) vy o) Pt wmim (Rwem wfifer
. it gwd g S Sard{e] ) o
oW A W 'rrJ
TS T W i v Pt e £2 qeR
™ U T R (7 W) @ TR (g T g e g i), 9 o
Ty ] W &R W ae Bl @ aree uROTIT W 9 R T
i roieTY) = - Sl ww eI AR afll m e a9 4 fes
o o A, s e wt 3R B it ssoeetd o e e 4 4
® wn w A oA e wm & R il 3 A gl B i
it/ sftn siRenfv) (b g @ a =, wimfy fim ()
e 2 w {6 i e i S § s o
% 20z & W 13 A Fe-awt (1) & s
W il g4 Pl fote i sd o
wzﬁi W FR-paesaial) ¥ faty mu A mn o
o e s @ i onfRen o ufe et Wy g
ity et i n et ) g an am wesn oft (i wi A o
i Pt o s ) AT T A o & i

H
i
Eil
a

s
TR AT ST R R A ) T
@ w0 ARG ) 3 - ()% e s T e 3

i B B i e i e Rl — k5
n Y :lnu-r--;u:nwlwlwllt A e 'm‘rl whis wgE2 W

1 (L dwe-ae, s anta s WA e - g
® it & A gr-aa]
s :1;4-‘ S St Mg SR

@ sz

T S WE W # w6 S| e 200
i - ® smate/— o T e Wam
i A T A e ) W
064
LS BT 2 bied
T T W APPLOGIHSY Y[,‘;
R A 2 AR e mamaw

A T i (o &
B oz o A ettt b
A T o L= 41, Wt Yt r], W T e, S
oo o s @ flan # s w0 e o s
g : s s o e g

T - 21
-

v b A AT S O 3w
1

2am S W e org fiea

i v
it o a3 e e sy
ey g1

I AT 13 M 7 9 1026 W 6 T
e by

i)

s, dres e
‘et v ey s
By (oo Frar)

I T NG 7R

[ ey Fram, 2 w00 W B 3
& afppr & |
w3 v, i Fries

AR i, 3oty o ey W
T (0 ) o s ()
Tove 7 F 1o & T-Fam () B

(5w

s

frd & eivee e it e
Wi fefen & wme A, Fawe

Fawelt, Tawelt, sm, oot Wl
e, et

|t i Tt ey & e

3 A A e e wmen @
W st
TR S S i e g
T # W W O WA e
oy, T T, .ﬂununv:v

st i a4 R 5% s
@ ¥ g, e e, B R
vy, WA, St o ot g
e L A
- 110085 S ity vt o g
g ety b Shesfufiys o eanw |
ma

1. 00A Em ot el e e 6
NG W e

2. o umivg e s oy o i e
iR GPA; TR T, S, Wi,
o1, g wnn st el s e

3, et s e T P 1208 2011
o s et 2 ol s s
it f ot Pt v e e i e
Bt ar s o Seh g gt ot
T i <7 v o it

i S = W o T e
i, apge, v, Pt s Frim
Tans20n # wEE O fam R 11200
o iy gy P i b
simave e o s et e o afiee
i i o, o 0w g apes e e
Tl 4 15 T W s s W e
i

B s & g e i 1 9
e e e |
& st i wal a w Al
ol i g e A e n g T
=it o

EA T TR U ST R
e woh ol e anet v

& o

=i of = faman fim s % e
i & 7 i v §
TN 8, A e
i & iy T W L e e
W sl it i sl g T
AR G T S s w
T 3 4 S WWW.MCa.gov.in ) T
it T i e T e L
R A firiveses, =70 i, e e
T W T W W3 i
i, ST s Ve (A
), Wl e, A e
Ay aosy W AN T g WA we
P o v & W ww
o A W ST S w5
i s < S
WA, 1t set |

A
& eive #21 aitw U
v fefiEm = i R
TR -
TR

v fely
fieare; 33 W 2028 o

maﬁmwuwcnﬂm

T
m + o Hﬁmm ?m g ghem wgaw mﬁrca srm i
e gavd) i, -2, WA TAEeNE Hm—1, T faFﬁ—"umu
(o) art \"\#Nurm o %9 5 wdn) o sfirgere

7062021 &
T W A g i witgn & W ﬁr\m urhs:nm ur?nyamww q
Tt g ufewify e u«rh aﬁ\i‘\rm 2002 F IHET ¥ et

it

T T -

TIE & ¥ A AL L R grae 9w mie nﬁ‘n'm g
AR5 13 0 5 O G U

TR Bt W R e
APt ites wow o

L7200 R2020TCO W43

ST
.12
o W Ha -J 110 Tl g, ST 04 6 O STy,

o /e /e o w1, il sedn aeht
. 410, FTA AEA, GETE T & Wi, deenTg, B 121004

s T e, A e ok
e Wl e et ax e
[rw, . et — 120z

&
sﬂmﬂwm Gt i 2) HT T A e T nn e

e, GETE wn & T rwna wftan 121004 (ot 4 3) o
e/ + HLOODODOOGOSA0S / 30,12 2023 R mﬂmﬁr‘zw
Bsuuou/ 13(2) o it fak - 11.07.2026 GG RO : .06 2026 AT

® | wovmin swn o @ |morawn
awime ) fafe

7 | P s o e ErET)
sives M

e W2 5 103530324,/ — (3T T TR Aer e o
e Mt A A e A A U U

s | o @ v R i
E L USRI

TEBIPA 003 1AL
20

aﬂm‘-‘wﬁﬂa ‘\20'!5!'1‘['7 Tl =, 14(r~1a}wm—nw—r L L O,
ag-tEifie) dorn | w1, foren s, afamm & & | dd @ sy ol dtiee (el o - g e e o8
e e # F-'r'\?rdﬁ'rflmt' T WEE 13 e, Gl g w0 A el 0047
3, d - W 11 e a8 et a0kl - ip kil aim
/At < 1 s [l ot e P - O
WEAUTE Té7e, FIATR Wi 1. a3, SR AL 1040, W AIEE ST, S Rargihoih il
e, e AT S 205207 2, NGRS ) g3 4 e
o faw r:-mﬂ o 7. 883, WARY A 1040, W MW WAL | T s A e T me
P, T g AT S S —-20a207 8, RO RHE ) 1= 4 —
Braret mere el s, ST, grme, Qe g, e g | |7 A e E A i e S Rt 3t - wh

250604 HEIT T ST /| : LPODODDDO00G462 /20,12 2072 G TTY
Ford T T 525000,/ 20,07 2025 Td fifir s
09,07 2026 €T 573077 4 (@ win =
W FlTY Hegee 1 S5 Hanare dhas) tHTids ST

etz 473 i zoo @ ard avE A pea A A, A A 1040, T A,
YT T A, W a e ared, foren ;—v @ e, . )
At =it 27042000 A SRR G winde ol g P 8 g

T 15 W v, afven - 3 e, SRR A v ), lﬂun
helich i =ie

T BV €, EANT AT £ {5 ST 5T T WA ] e
mz I YA A CTTE £ & | S DI W S o

e s e s ¢ e o 0 S e e
g P o et o1 PYEar P o B ik & e o g0 @ e afit wh o affear
0T pp-ge-g0an St i FRll gl T e sl W) G | fiEn sonaniT
a0 S ) A N B ARG A QT W W | S W, me
o w T = E g wen ST o A S e )
et shwat wree dos S e S e AR Ml o et/ -

Rl
fard e ol e T
R & we § wfvemn

e el e s IBBVIP A OIVKCALN. 03T 2011 301113820
i elifg ety v ppoppap—
arginbart @ e oy § R0 i combogr] oo WV o w00y

enf i a_\ﬂ'rm rnwm sleanekalnl
w Ft s e R B S &
e RV ST 2, I B W ﬂﬁ‘mﬁnﬂw ST 2R wede fafvez
wm of 4l §® :n‘nmu m{#‘mam ) e S & e i Rl ew
“h wh'lﬂﬂ'ﬁ rr?mfm freg o e 13l4) @ el
e W STV AT o r\’m}-.\rfﬁﬁf BT I
:tﬁ\ﬂr‘rn wﬂ"‘:lflfhm 1 i/ H‘ni Ll 0 WA R R A
o it am v3(13) ® o it & | g e # R gwd
aﬁ*’mmwmﬁﬂwﬁﬁmﬂﬁ
e : 22,07 2008, v - BRUPT /S Rt

Firireer siverer

i - LI HRIVOPLOI20142

AR, TON-12001
e, STHIE W w,

tiufiga

b it by g 4w
T

Frdftda b g
o &

o o, el wd e (R,

L e
Pt - 22 et 2

o
W 411244300000 B 401152500000

=
sAfte #uf @ weiaw v SweRmageeE (@) @
g W Bar

T W 3 TR 20 W ARTY T HOW|

g e m\ ) W S T i Y e g (el ) W

- 4 P
30 T T &R e 4

SRSy N e g A O

A (Nerrm g0 v B a aw ae e B OA suT & e
e ik e R (g s il )

Ievestor helpdokicin mpns nufycon W §9E T
T ETANL O RN PR R A indodomimainai

2206 MIRSE-
@ g

Gt B T @ ol R e
gt fm v e

Edl

§-fiw: investorrelationsiahinorth com; dwsmge: www ssianhotalsnorth com

Wl % uqd ufua T SEBVHOMIRSDAMIRSD PODIPICIRZI2NGT (87T 2 v, 2028 §F i nitwy
T"?" SEBIJHUJINHS‘H[Z) 2026-MIRSD-PODNIATSV026

W& o4 wewd), 2027 7, vﬁddfﬁvwﬂﬂ!f&d!ﬂm'mﬁﬂﬁwﬂ =19 @ v R
A e Rl A & e g

Fores rermarain 4 31 s, 202y frmertrree e i €neven st o et ) e 06 iy, 2026 o v et
A B o R @ efregre a o gl B Qeateifoltu Refds, adPro clee d, vife don a1 o a2,

wrdea L55101DL1980PLCO11037
wraters; Samht @ s, o e o e vooes
Wi 011 66771225; haw: 011 26791033

SRCall

o e & g g &g ey 7

30 W, 2008 T FgUW, WA F wh
sfife Ml @ EevEe s & g e w0 B os weadl, 2026

samas o e N

T =

o W

wor e s o §)
o vy oy 9 3

AR wus

aire st RPN Wi s wy i

wom @ A A f W
w0 tunmw AW
e ¥ T e
i e fafiea # fe

vy 1 faeed)
faarw: 22 ward. 2020

Pfizae,
+01 40 7961 1000, §a dmmvmmwwmmrmﬁwwwmm

audnn Aun s cwmdet @ oo ot b s A il 0 eer dy dmemal @ wde B e @ el
N 011-98771225 T WHE 5 s el & el wwiea ® o W ow o s
Invostorrelations@ahinorth.com (17 57 |

woeayyl Rl forr e of ure sffn a & e w8 w8 amn B @ 4w sad ke o

, §IaTa — 500 032, (TR, IR, G 48140 0716 2222,

Wy (g w) @ ol o)
0w e A
ot s (i) fafiea
/-
W Al aereTe
oo wrfed st a selad Frine
A 00374021

firgon wefti ety fifrs
e e . 167-305, Ml Sy W,
e, e -sooms,

N

MR

Lk
B R FINANCE

mim“m“ﬁmnmm
com
Mﬂimwﬂﬂw
afitfyers, 200 e P fs) v ofs) % wwl & JuRTEeE @ T A o
2o ittt w
st T i wfeT A e
SR A B W | T A
e ) T g e 7
R e e By & ok B B vt o B
“ﬁn k) i st b ot & o #
Al vk plpe i et lriuu&rgﬂ [
1 0%, 4 s st e ot
e 8 e . 2¢ i 2
7 T AT AR W S T 28 (7
2 % g o (1
s ittt

e 1400 W s

e i 76% fra |
i |
6 i ey o S |
v ) et whaTe

i 8 et

. sy 04

ewmﬂ. sifiwrd it e ot £, =] i | e |
+ 1. T Fmiw g

o v mmi

<) T 8 e g
0 e ey li'] M

e e wer oo
i |
soam com T
i o A 10wty
mwﬂqmiq:\!!ﬂul‘
TR it |

= AR A T SR
et o B> N T S -ua—‘r

el ,mmn o s g |
sl g oo Nobbuisgioib g Ml i b
Wi m N P wgs T tsawkes S dabi@eloda com, g
gjeingia com, Prablutkarsn Mgy )c1 i com = T TSI (SR ST T
+01-TI0VINT198 35 36 Tl TN §~%4 Supponoankeauatian com T 11 T # |
s o m_m,u»-«wa—nmmmummm

-

i e 1) 55

) e

- % 9 s |
gl

it it o e ) oy nu. = |
T A | 1 et wlE |
ot Pt of s |

|
ey Y mmmmm-wmﬂet‘
10T 9 m-@rMmmtdmmrrnﬁm
mmm/swlwmmm/rtm v e ‘
m“mtme‘
e v e, FaE e
o2 e it et 110 W7 A, |
W WY OTd 36,62,000,/~ (0T sApdTE WY WS B &0 W98 W)
TR 21.07 2000 T

FRIR TE: O 10,00,000 7~ (S T e WA |

L T 1,00,000 / —

T T o

ST A 1, S e, 2. s
war ity oy B W St IR o7.08 2006 B BT 0500 T TR

et o oy /% 08.08.2020, ST 11:00 T § WIWET 01:00 W T

el g wifte v 10,000/~ |
[ter + 24072088 war : vy i WO, P wraT e e

n

Fe e gfym
Bank of ndia

BOI X

e HhwE @ i e e
wfifme- IV-A
Form & 6) 307 o 1) W UEEE] T AT

wimgi e (W) IO, so0z @ BON a(e) ST @ (1) @ WG 6 T vign i srferd @ g sin R ging fen wwi wiiE, jom % W SR WO (v iy - e

S o A i = A wAme( ) o AR @ g e e &0 S s o i v st e S5 e s e £ Bas et st aly ffew f aiigs sfesrl e f 00300 (TR 1100

g # 500 wwME) MA@ kW b, W F W o v oww o #owi b s v
R TR T 3 o P A vaosa0as B TSP W ST I www haankoet.on SR o7 i aran o e fowd i # i foel am st

sl i e w0 o i o R e o e e (SR ) i e et o S & o i S e £

2
3 e A o e A e
a

sl 1 R A W

el s

m'mm

& wiepE wiET & i e el S

T TS T A weew b knet cum T TR W ) ke o e

siwww ankoflndia. bank.in

. e RO RErE R SR T R ] Ty I W T W T F-dmrd w1 | ey T W
e b ol fafie mt v s A
T | v B e, e vl (e g i gy 6w g W T T ape o o g e o o e e | T A00SAMNLIS - WIEE | % a0 TR n.eezeze ey g
) T P P O U (O O A 0y, e | WS soskaon WE | oy 11 W g w5029
191200 T, T AV 22812 5 R G S, - S 9 224 112 71 T, T WV, oy , e shrawis. | W e (o ® cas g | B3 W AW
243001 i, e s w07 W e T T s Wty | TN W R R
2. 1 i e T g o W 1550, S R A, | o, o g =, e T e o (o )
BT - SR, .9, 303007 T T W W), W W, e W
2. | 1) R G T W W WS, T, 9 -, 26 T W R 9 W W S 230,50 T AW [ W se,ue0n18 - WORGE FAm A
X000, F6 S Wi S 6 A T MR AN -2 W | i e S O - 294 9 fen, sefeqn v s | @ ot olosaon & IO ARE
s, A i e s o s v, s a0, W, T ST - 202001, ARD g 2 W e, | W R (v e
07, e g, g e g S w wy, ofien. Ao sty winees i ae | e arishe wl
W~ 200000, FHHE W o HHE TR W 6 T S SN2 | WL T T 3 ok drrm A ) )
5 firemn, g v sl oo, Sy o, seimr-202001
3. | 1 e wg T = T e e S S AR | 6 9 ST 6 R R A WO A A R aarenearsy « T THas TRW 1.04:3018 &= e T
TEH T GH-2 W7, T, S, T - 200, T -85, W - 45, - e, g A, P | wm s osazams B LR TLE TR e R ] GE08723036
2 St e T g - 01027, T, s, T, TR 2085 TET (21,650 W 57 | HEEL 0w | o o v pww eenla | ® vo0 W s Wi
0~ 3000 e i i, e e s e, SR T e B | e & v w
& o TR e o R - 210127, A S, R, T T -3/ R £
82003
4, | 1) et mgm o sy S i wom B e S o w0217, W 20011681 « WY | w oo 11083026
WAL S, A -289003 = i osaios & .s,:::: n o bl il
2) o i e it o fo A < 2027, O, W, = o v (| g oo mmm | 0 3 WA wnay
TH- 20001 W A .
3) o fr e o T T - 200, s T s L]
- 22003
g af o,
1. el Pt et e utlon S3are b s A ot e ofear & o B

£-<7oe 0 oy . 55 11003006 { 1100 YE. § om0 mw-’i« 1o Bz B sl waE2e B ) B Su) ) 0 Y ol BN s0.cma0ne )
i e o e e S 0 T B SRl 0 A e A A A (e 1 e e s S ) Sl e o ol ey o o ) e
A s A Wl TEE BT 3 O N E R S A e § e 33 9 e 3 Al S e T e G TR, WA A

S HUIE RN A W SR S a w Asoh e st s w i e e sfteen w s o i G A ame

it i v 3 B v i el & ol dabn S Samonf w0 e Wil F N 9 sl s = o i T 6w baankaet.coin SE @ G T
o e & i i e o fim S e e & S g sfee o T = T by

7w e s o et g e R s 9 A ol Pl 5 s
5 o, S 2P A R, TS, S W SR S 5 e

B W R $VEE] G A S T AR S S T S S ST U e a  e {En a a

o T WA ST A O TR % O w1 ol T e o vl W ST 9 SRR W WA 30 TS STR i T o R e W s w6 e o T 0 i i e s S s Ay

B . Y S SR e e fem e e e s on ol e
e il = i v (el ifi fieg e M#mﬁmm?nu‘ima&l'nmtm:ﬂhﬂm-uﬁmm%ﬁnﬂmalﬁmmﬁaﬁmm A e b e Tl O sA & e R R g o d furd R
B W 2 T T W WY T Y S 5 S S T A A S S R S s g ane 1, TR R e A e e 4 sy e e e v T i G A A S
AT G AW 3 W W 0w
TRPE WA AR T A we a § o el e e # ol o s o wad w32 e s, W e, B T e sl S o s e, e 8 m!unzzaihnppnl.hunhnhuphnlﬂumarum
T W ® s T S e A St e e aiea s ST S we e e e § ) R s st @ S wewbanaknet.com § R o T Sows & wem WAt
7300 4 Eﬂmmwhtmﬂmhﬁmmmﬁwm—kww of T e W A S W
0l

Tatrps 2w ww. s oknet com @ B0 19 F w7 ded 1 |

s ok T e ) o el sl o S e A v e o 6 R B e o s el e e d ) e o e s gy 8 e

T

1hﬂﬁwmz%fmﬁhwﬂmhw~wfmmmmﬂm




